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Memorandum by National Federation
of P&T Employees Union

674. SHRI S. C. MURUGAIYAN:
Will the Minister = of COMMUNICA-
TIONS be pleased: to- state: -

(a) whether he has Teceived a
Memorandum from the National Fede-
ration of P&T employees Union stat.
ing some of their grievances when he *
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visited Patna in the first week of
September; and

(b) if so, the detailg thereof and
Government's reaction thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEO SAI): (a) A Memorandum
was received from the Bihar Circle
“Coordinating Committee” of the Na-
tional Federation of P&T Employees.

(b) The Co-ordinating Committee is
not a recognised body and therefore
no action was necessary.

ISCO Ltd. as a Subsidiary of SAIL

675. SHRI C. K. CHANDRAPPAN:
Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether Government have a
proposal under consideration to make
the Indian Iron and Steel Co, Ltd. a
subsidiary of Steel Authority of India
Ltd.; and

(b) if so, the details thereof?

- THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): (a)
and (b). Government have recently
taken certain decisions regarding the
restructuring of Public  Sector Steel
Industry. One of the decisions is
that, in order to ensure a coordinated
development of the Indian Iron and
Steel Company Ltd., the shares pre-
sently held by Government in this
Company should be transferred to
Steel Authority of India Ltd. On the
transfer of these shares the Company
will become a subsidiary of SAIL. A
proposal is also under consideration
to acquire the shares held by the pub-
lic financial institutions and others,
and. to transfer them to Steel Authori-
ty of India Ltd., so that the Indian
Iron and Steel Company Ltd., will also

“hecome a division of S.A.LL.





